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3{1¢2r / ORDER

PER R.S. SYAL, VP:

This appeal by the assessee is directed against the order
passed by the CIT(A), Hubballi on 29-03-2018 in relation to the
assessment year 2013-14.

2.  Before me, the assessee has filed a letter dated 29-10-2022
seeking permission to withdraw the appeal under ‘Vivad Se
Vishwas Scheme’ under The Direct Taxes Vivad Se Vishwas Act,

2020. The relevant contents of such letter reads as under :
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“We are eligible assessee under Direct Tax Vivad Se Vishwas Act,
2020 and accordingly we have e-filed the declaration under the
DTVSV Scheme, 2020 in Form 1 and Form 2 on 30-01-2021. The
same is accepted by Hon’ble Pr. Commissioner of Income Tax, Hubli,
vide order in Form 3 bearing Ack No.268632760190221 dated 19-02-
2021 (copy enclosed).

We therefore request your Honour to kindly consider this submission
for withdrawal of appeal in view of provisions of DTVSV Act, 2020.”

3. On perusal of the above letter and having no objection from
the side of Id. DR, I allow the request of assessee to withdraw the

appeal.

4.  In the result, the appeal is dismissed as ‘withdrawn’.

Order pronounced in the Open Court on 15" November,
2022.

Sd/-
(R.S.SYAL)
VICE PRESIDENT
‘fID'UTPune; f&aTe Dated : 15" November, 2022
Satish
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